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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, | 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 597/2022 

  

IN THE MATTER OF: 

Rahul Rajput ... Applicant 

VERSUS 

Govt. of NCT of Delhi .... Respondents 

COMPLIANCE REPORT ON BEHALF OF DELHI POLLUTON 

CONTROL COMMITTEE IN COMPLIANCE TO THE ORDER 

DATED 20.03.2023. 

IT IS MOST RESPECTFULLY SHOWETH: 

. That this Hon’ble Tribunal took up the above referred matter on 19.09.2022 

and was pleased to constitute a joint committee comprising of representatives 

of CPCB, DPCC and Deputy Commissioner (North East) to check the 

contents of the complaint and take action against the washing and dyeing 

factory, being run illegally at D-59 Ghazipur Dairy Farm Road no.5, near 

Vivek Dharm Kanta, Delhi. 

. That in compliance with the order's passed by this Hon‘ble Tribunal, DPCC 

filed the action taken report and status report through email on 06.12.202°. 

and 16.03.2023, which is available on the records of this Hon*‘ble Tribunal. 

. That this Hon’ble Tribunal vide order dated 20.03.2023 after considering the 

reports of DPCC, pleased to direct: 

(a) to conduct appropriate fact finding enquiry as to whether the Project 

Proponent was running any industry/commercial activity in the premise. 

in question, and  
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(b) pass appropriate order including order for closure and imposition and 

realization of environmental compensation on the basis of the enquiry 

report. 

. That, an inspection carried out on 03.05.2023 by official of the DPCC at the 

premise. Following observation were found: 

e No industrial activity observed. 

e Electricity supply found disconnected. 

Copy of the inspection report dated 03.05.2023 alongwith photographs taken 

during the inspection are enclosed herewith as ANNEXURE-1 (Colly). 

. That in compliance to the order passed by this Hon‘ble Tribunal, M/s Rajesh 

Kumar was called for personal hearing alongwith all the relevant proof/ 

documents of the actual industrial/ commercial activity that was running in 

the premises in question in context of complaint filed against the said 

premises. 

. That, Mr. Rajesh Kumar, Owner of premises has attended the personal 

hearing. In the hearing, premises owner was directed to submit an 

undertaking regarding the operational status of activity in past in the premises 

and also undertaking that he will not use the premises for industrial/ . 

commercial purpose in future. 

. That, Mr Rajesh Kumar, Owner of premises submitted an undertaking o.. 

15.05.2023 interalia requesting for de-sealing of the premises and also that he 

will not run any Godown/any commercial activity in the above premises. 

Copy of the undertaking dated 15.05.2023 is enclosed herewith as 

ANNEXURE-2 (Colly). 

. That, DPCC official as abundant precaution again inspected the premises oi. 

12.06.2023 and observed:- 
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(@) 
e Premises was found locked, however from observation made 

through window opened premises has been vacant & no 

industrial activity was observed. 

e Electricity supply found disconnected. 

Copy of the inspection report dated 12.06.2023 alongwith photographs taken 

during the inspection are enclosed herewith as ANNEXURE-3 (Colly). 

9. That as there was no polluting activity in the premises, but there is only 

trading activity that too related to cloth storage in past, hence it was decided 

that there is no need to impose EDC. | 

10.The present compliance report may kindly be taken on record. 

dL AV 
.S. Pankaj) 

Sr. Environmental Engineer
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— DELHI POLLUTION CONTROL COMMITTEE 
Ue DEPARTMENT OF ENVIRONMENT (GOVT. OF NCT OF DELHD 
Yanep 4% & 5% FLOOR ISBT BUILDING KASHMERE GATE DELHI-6 

visit us at : http://dpcec.delhi igovt. nic.in 
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  Inspection Report “wweyv2l~ J Co) 
  

Name & Address of the Unit M/s. Rotel. AREA TOE Ses cnc 

D2 89,Gazi pun. Palas. bead 

Nasu Nea. Vivek..D haan. 

3 ‘ Sad, me Lal, HNOOW Ge 

Owner/ Partner’s Name & Contact Satlie ao oot ls A yet eae 8 

Details(Phone & E-mail) 

Date of ingneodon fet 03) OS. Jona. a tsmondinns suialds Leiigaciainbtie 

Name & Designation Of the PersOnS <3". 5) -:  -cawigHewercededandewnvenes cowsdiovsvinaewerstecemsenadesne 
. contacted at the industry - 

Kind of Industry 7 : Trremisen found. VACAINE .occccees 

Product & Capacity : seseneeeeseesens Si Gaisengen Ub ends dwiceudaluneeanDensighnans 

Main Raw Materials Exc: pashan sy epic edad wade oxadpdadecetin aor hasavens« 

Water Polluting : Yes/No ETP Installed : Yés/No 

Air Pollution : : | Yes/No. ECS Teta : Yes/No 

Details of Stack Height - : (Above G.L.).......006+5 (Aboyé R.L.) icsca.esss 

(Furnace/Boilers/Others) _ : 

Type of Fuel Used : : wideh Rectubenene ee a tau ol ope gwaes pel ipecnuemnawes 

A. Source of Water Supply : : _DJB/NDMC/DSIIDQ/Borewell/T: ankers/Others 

B. Effluent Discharge ; : : (a) Domestic/ Trade Effluent 

(b) Unit connegted to Conveyance System: Yes/No 

emer ar err ererresseseseeereesees 

Status of Consent {If Any} e ELSE cg dees atau vty uu eue bes den huawan tale metas taaT nea aaUeneenn? 

D.G. Set(s) {if Any} KVA. Acoustic: Yes/No 

(ove GLa ECADOYS RL) 

PlotArea Rita Ascegeatas eenceenan ts Feo pass aie hctas tases 

Labour , © Of cana tise ainad sllegya tnd Wiel teewswnpedeb atta rginnsieas3a canes 

Machinery - Ba Pwd Sh s55 Suma be SUaRCe Laan beet adahowtewh gaan ed oehecean 

Pewee reser esevccseseesersseeersrererenesesesesevesesseere
 

meee eee ee rae eH eee Hee EES TSH HEH ETE ESEMEEHHESSHESHRHS OEE   
woe crore recess erase re ress eeeesesesesreHeHeraeeeesereesese
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22, 

(h) Whether daily record of 

Detail of Power Connection 18. 

19. Whether Unit found in Operation : | 

20. Status of Registration under Plastic - 
‘Waste Management Rules, 2016 

21. Whether Generating Hazardous Waste 

Details about Hazardous Waste 

(a) Status of Authorization {if 

any} 

(b) Display Board Provided 

*. (c) Whether Hazardous Waste 

is stored .in Leak proof 
container. 7 

(d) | Whether container marked with 
specified label 

(ec) | Whether container stored kept 
in an isolated area 

(f) | Whether Hazardous Waste is 
being stored on pucea floor & 
in covered area 

(g) | Whether date on which storage, 
began indicated on each 
container 

Hazardous Waste maintained in 
Form-3 

(i) | Category of Hazardous 
Waste as per the Schedules 
TI and Il of these ruJes 

(j) | Authorized mode of disposal 
or recycling or utifization or . 
co-processing etd. 

- (k) Quantity (Ton/. rnb) 
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INDIA NON JUDICIAL 

    

e-Stamp 

Certificate No. : IN-DL02343610007590V 

Certificate Issued Date : 08-May-2023 02:32 PM 

Account Reference : IMPACC (IV)/ di814503/ DELHI/ DL-DLH 

Unique Doc. Reference : SUBIN-DLDL81450375325393325691V 

Purchased by : RAJESH KUMAR 

Description of Document : Article 15 Indemnity Bond 

Property Description : Not Applicable 

Consideration Price (Rs.) : 0 
(Zero) 

First Party : RAJESH.KUMAR 

Second Party : Not Applicable 

Stamp Duty Paid By : RAJESH KUMAR 

Stamp Duty Amount(Rs.) : 100 
(One Hundred only) 
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Statutory Alert: 
1. The authenticity of this Stamp certificate should be verified at ‘www.shcilestamp.com' or using e-Stamp Mobile App of Stock Holding 

Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid 

2. The onus of checking the legitimacy is on the users of the certificate. 

3. In case of any discrepancy please inform the Competent Authority. 
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Ae 

2 

UNDERTAKING 

|, RAJESH KUMAR R/O D-59, GAZIPUR DAIRY FARM, NEW 

DELHI-110096 do solemnly affirm and declare as under:- 

os That | RAJESH KUMAR am the owner of the premises, D-59, GAZIPUR 

DAIRY FARM, NEW DELHI-110096. 

| was engaged in the activity of godown/storage of fabrics/cloth 

earlier but later on closed down ail activities and currently premises 

is in vacated condition. 

A joint team comprising of officials of DPCC, CPCB, BSES & SDM 

Mayur Vihar visited my premises on 19.10.2022 and thereafter 

power supply was disconnected by BSES officials. 

| undertake that no industrial activity was carried out at my 

premises. 

That | also undertake that | will not do any industrial/commercial 

activity in future in the said premises and premises will be used only 

for residential purpose in future. 

That | will comply with all the directions issued to me by the 

concerned departments. 

| hereby verify that what has been stated above is true and correct 

to the best of my knowledge and nothing has been concealed 

therefrom. If | hold myself liable for perjury falsehood, 

misrepresentation and/or omission and/or falsification or act of 

dishonesty for any fraudulent, fake or tampered documents that 

have been submitted. 

ey Cry 4a. Wn, \ Applicant 
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UNDERTAKING 

| RAJESH KUMAR R/O D-59, GAZIPUR DAIRY FARM, NEW 

DELHI-110096 do solemnly affirm and declare as under:- 

Z. That | RAJESH KUMAR am the owner of the premises, D-59, GAZIPUR 

DAIRY FARM, NEW DELHI-110096. 

| was engaged in the activity of godown/storage of fabrics/cloth 

earlier but later on closed down ail activities and currently premises 

is in vacated condition. 

A joint team comprising of officials of DPCC, CPCB, BSES & SDM 

Mayur Vihar visited my premises on 19.10.2022 and thereafter 

power supply was disconnected by BSES officials. 

| undertake that no industrial activity was carried out at my 

premises. 

That | also undertake that | will not do any industrial/commercial 

activity in future in the said premises and premises will be used only 

for residential purpose in future. 

That | will comply with all the directions issued to me by the 

concerned departments. 

| hereby verify that what has been stated above is true and correct 

to the best of my knowledge and nothing has been concealed 

therefrom. If | hold myself liable for perjury falsehood, 

misrepresentation and/or omission and/or falsification or act of 

dishonesty for any fraudulent, fake or tampered documents that 

SON &>71 ee 
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